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[Shri Dipen Ghosh]

lem through their own men and thereby
destabilise the States to pave the way for the
imposition of President's rule. This is one of
those incidents which had taken place in Cooch-
Bihar. Madam, I want to forewarn the Centre as
well as the members of the ruling party at the
Centre that they are playing with fire. If they
want to create any problem in Bengal, they can
create. But the Bengali people have given their
verdict—not once but thrice, not onli in state
Assembly election's during the last three elec-
tions but also in the Panchayat elections,
municipal elections, college bodies. University
bodies' elections and also in parliamentary
elections,. (Interruptions) The Left front is here
because they are following a policy for the
welfare of the people. (Interruptions)

THE DEPUTY CHAIRMAN: The Minister
for Parliamentary Affairs will take it up with
the Home Minister.

CALLING ATTENTION TO A MATTER OF
URGENT PUBLIC IMPORTANCE— -

Devastating Floods in Different Parts of the
Country and the Steps taken by Government in
this Regard

SHR1 CHITTA BASU (West Bengal);
Madam, Deputy Chairman, I beg to call the
attention of the Minister of Water Resources to
the devastating floods in different part, of the
country and the steps taken by Government in
this regard.

THE MINISTER OF LAW AND JUSTICE
AND THE MINISTER OF WATER
RESOURCES (SHRI B.
SHANKARANAND);, Madam_ ...

As the House is aware, floods of medium to
high intensity have caused damage affecting
considerable sections of our people in the
States of Assam, Bihar, Uttar Pradesh, J & K,
Gujarat and Punjab this year.
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In Assam the Brahmaputra and its
tributaries and river Katakhal in the Barak
basin have been experiencing third wave
of flood since the last week of May. The
Kopili river at Dharamtul and the Katakhal
river at Mathizuri have crossei the highest
flood levels recorded earlier. In north
Bihar, the Kama'a Balan river and
Adhwara Group of rivers have experienced
medium floods during the second week of
July. The Kosi river which crossed the
danger levels in the second week of July is
reportedly continuing to rise. In Uttar
Pradesh, the Ranti and the Ghagra crossed
the danger level by the third week of July.
The Yamuna has also started flowing
above danger level. The Ghagra is- still in
spate. It is reported that 15 districts in
Assam 10 distri-ts in Bihar and 20
districets in Uttar Prodesh have been
affected by floods.

On account of very heavy rains in
Sauraslura, Kutch and South Gujarat, floods
have occurred in the middle of July. The arid
region of Kutch which was experiencing
drought for the last four years, received
around 40 cm of rains against average annual
rainfall of 25 cm. As a result a number of
tanks and medium irrigation dams started
over-flowing. In its wake, Mithi medium
irrigation dam in Kutrh breached. Heavy
rains caused flash floods in the Patiala Nadi
and inundated areas in Patiala District.
Floods also caused breaches in Dhussi Bund
along the Ravi river inundating areas in
Amritsar and Gurdaspur Districts. Nearly, 15
districts in Gujarat and 11 districts in Punjab
are reported to have been affecte-l due to
floods. Localised heavy rainfall in mid July,
has caused heavy drainage congestion in
Jammu town resulting in serious damages to
houses and catties and distrupted road
communications.

Teesta in West Bengal, Godavari in
Andhra Pradesh and Yamuna in Delhi
have crossed danger levels in July leading
to medium flood situation. It is reported
that 11 districts in
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Andhra Pradesh and 10 districts in West
Bengal have been affected.

We have been in constant touch with the State
Governments. According to the information
from the' States, breaches of embankments and
submergence of areas have taken place. It is
reported that an area of about 16 lakh ha. and a
population of nearly 8.4 millions has been
affected. The total value of damage has been
placed at about Rs. 41 crores though full details
of the damages are still being assessed by the
concerned State Governments. The reports
indicate that 401 person? have lost their liveg
and about 8300 heads of cattle have perished.

Chief Minister of States and the
Administrators of the Union terri-' torieg -were
addressed well in advance to take
precautionary ~ measures  and  prepare
contingency plans to meet the flood situation
during the monsoon season. My predecessor,
along with Secretary (Water Resources) and
other senior officers, visited Assam on 19th-
20th June, during the first wavs of floods, and
held detailed discussions with the Governor
and the Chief Minister, Assam. The Secretary
(Water Resources) held separate meetings to
review flood management measures with the
Chief Secretary and officers of Assam and
other north-eastern States, as also. the States of
West Bengal, Bihar, U.P. and Orissa. The
Union Minister of State for Agriculture had
also visited the flood-affected areas of Assam.
A conference of Relief Commissioners was .
convened on 15th July, 1988 wunder the
Chairmanship of the Secretary, Ministry of
Agriculture to review the preventive and
preparatory measures taken by the flood-prdne
States.

The Central Water Commission has
established a network of 147 flood
forecasting stations on several major inter-
state Tivers in the country this year and so
far 1,855 forecasts have toeen issued. They
have been very
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useful in forewarning people to take
necessary steps to avoid loss of life and

property.

Flood protection measures are the primary
responsibility of the State Governments and
UT Administrations. However, the Central
Government provides overall guidance and-
technical assistance as also relief as-to them.
The Ganga Flood Contro! Co'-nmission and
the Brahmaputra Board have been set up to
render assistance to chronically flood affected
areas. The main functions of these two
agencies is ,to develop master plans after
detailed basin and hydrologieal studies in
cooperation with the State Governments
concerned. Major projects in the flood man-
agement sector are also technically appraised
by these agencies. Till March 1988, Rs. 39.55
crores have been released to the Brahmaputra
Board.

The Centre has been extending Central loan
assistance to Assam towards the expenditure
on the works component of flood protection
and anti-erosion schemes. During the period
1974-75 to 1987-88, Central loan assistance
of Rs. 161.5 crores has been released to the
Government of Assam. For the year 1983-89,
an outlay of Rs. 21 crores, has been provided
and Rs. 6 crores have already been released
on 27th July, 1988.

The main reason for the continuing damage
and losses due to flood the increased use and
occupation of the flood plains. To minimise
losses, a Model Flood Plan Zoning Bill had
been prepared and circulated to the States for
adoption as far back as in 1975. However,
except for Manipur no' State has so far
enacted the required legislation. The
Government of Assam has prepared a draft
of the legislation for flood plain zoning
which is under the examination of the
Government. The need for such legislation in
other States/UTs if being emphasised from
time to time.
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[Shri B. Shankaranand] The National Conferenece
of the Irrigation and Water Resources ~ Ministers'
held in 1986 (has recommended for such
legislation.

The long-term measures for flood management
comprise construction of major reservoirs, watershed
management and river training works. The stiort-term
measures like embankments, drainage channels and
anti-erosion works would continue to be taken for
providing reasonable protection. The assets thus
created would, however, require proper maintenance
by the State Governments.

In the wake of the severe floods in 1987, two high
level committees,, one for the North-Eastem States,
and the other for the States of U.P., Bihar, West
Bengal and Orissa have been set .up under the
Chairmanship of the Secretary, Ministry of Water
Resources, to study the problems of flood prone
areas and suggest measures for affording a
reasonable degree' of protection on a long-term
basis. The committees are expected to submit the
report in about three months' time.

Agreement has also been reached . with the
H.M.G. Nepal in March, 1988 whereby the rainfall
data of the 7 stations located in the upper catch-
ments of the rivers flowing from Nepal to India is
being received on real time basis and it is being used
for flood forecasts and warnings. Steps are also
being taken to establish flood forecasting stations at
selected sites in Nepal to improve flood forecasting
and warning arrangements.

1.00 P.M.

THE DEPUTY CHAIRMAN: I would like to
know from the House whether you would like to
continue with this Calling Attention or would you
like to have it after 5.30 p.m. Now, you have to
decide what you want to do.

[RAJYA SABHA]
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SHRI B. SHANKARANAND: Madam, it

may be taken up some time on Monday or

Tuesday. We have HALF-AN—HOUR

discussion at 5 p.m.

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING
INDUSTRIES (SHRI JAGDISH
TYTLER): It may be taken up after 5.30
p.m.

THE DEPUTY CHAIRMAN: That would
be over by 5.30.

SHRI B. SHANKARANAND: There are
30 speakers who have to speak on it.

THE DEPUTY CHAIRMAN: They have
to finish within half an hour. Now, if you
permit, we can continue with this- and
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THE DEPUTY CHAIRMAN: We
can have the discussion now or we
have it at 5.30. You can choose bet-
ween these {wo.
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THE DEP. | ¢ CHAIRMAN: So, we
continue wi''i +his, Mr, Chitty Basu
may decid. .1 he wants this to con-
tinue, becaw - he has moveg it.

SHRI CIHTTA BASU: We should
comtinue,

SHRI !I'RUDAS DAS 'GUPTA
(West Ben:ai); Do we skip lunch?

THE I 1 'TY CHAIRMAN: You
¢an go fo; .ncdh and come bhack. The
House wil' . Yes, Mr, Chitia Basu.

SHRI ¢ .. I'TA BASU: Madam, the
statemen” -1 the bkon. Minisier gives
the imm: ¢ ty of the ravages of the
recent ' g in different parts of
the comu . Iy is not necessary for
me to .- -0 recapiiulate what has

already '-en stated regarding the
nmensii, ot the problem,

JThe ¢ Chaisman (Shri Satya Prakash
Malaviv o the Chair.

1 woiir| like o draw the attention
of the 1 ise and through this House,
of the - tire country, to the fact
fhat tlowt and  drought, the tiwo
curses. ~ntinue to remain even today
affer muie than four decadeg of our
indepciinnce, a perpetual curse for
the poople of the vast areas of our
country

Sir. we  witnesseq a s‘h'ange spect.
Tum o! ipe coexistence of bath floods
apnd .rught in a single time span
gimult.cieously during the particular
pesiod uf tme, when there are foods,
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[Shri Chitta Basu]

We also, Members of this House and
Members of the other House, are further
required to helplessly watch this ritual of state-
ments being made by the hon. Minister
concerned every time, the ritual of visits by
Central teams and finally the very kind and
benign visits by the Prime Minister to the
affected areas.in order to derive political
mileage. These are the rituals. Then, after
some weeks or months, everybody forgets
about the plight of the flood-stricken people
and calm descends on the country.

Now, the hard facts of life compel me to
make the comment that these rituals' must stop.
Nothing is going to happen by the repetition of
these rituals. There should be a serious thought
about the problem of water management and
some hard decisions ought to be taken. We
have to shun-I mean the Government—soft
options. My acquisition  against the
Government is that in regard to the proper
management of the water resources of our
country, in regard to taming of the rivers, the
control of the rivers, Government have always
been found to take decisions which ultimately
complicate the problem and do not solve it. -
For a country like ours, floods have become a
bane. But we should also consider the immense
possibilities of harnessing the watej resources
of our country. There are many, countries in the
world which are starving for water. They want
to make use of water. They want more water. [
shall come down to the facts immediately.

We have, particularly the Government
have, failed to make proper use of the waten
resources of our country. I will give -some
figures to substantiate this point. Sir. we have
1,440 million acre feet of water in our
rivers!. Elghhty per cent of this
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flow. (Time-bell rings)
mei to atop?

Are you asking

THE VICE-CHAIRMAN
PRAKASH MALAVIYA;
You have two minutes more.

(SHE SATYA

SHRI CHITTA BASU: This is a very
important subject. As I said, we have 1,440
million acre feet of water in our rivers; eighty
per cent of this flow being confined to the
monsoons. Of this, 400 million acre feet of
water ig being used directly and only 130 acre
feet of water is stored. This means, 930 million
acre feet of water out of the 1,440 million acre
feet of flows into the sea water. This means,
Government is not in a position, Government
has no plans, to utilise more than 50 per cent of
the water resources. What they are utilising is
less than 50 per cent of the total water resources
of our country. The attitude of the Government
has always been injudicious. I would give some
figures. Government does not take care of
protective measures, sometimes, because of
force piajeare we spend more on relief than on
protective measures. The figures will prove my
allegation. During the Sixth Five-Year Plan, we
disbursed Rs. 1,200 crores for reBef but set
aside only Rs. 780 crores for long-term -
protective measures. The allocation for the
Sixth Five Year Plan was Rs. 780 crores only
but they have spent Rs. 1200 crores for relief.
Now take the example of the current Seventh
Five Year Plan. The Seventh Plan allocates Rsi
1025 crores for relief and sets aside only Rs.
971'. crores for protective measures for flood
control. Of these Rs. 1025 crores 40 per cent
has already been spent during the first year of
the Plan period and I think during the whole
Plan period the final figure would be a colossal
one.

Again, Sir, whatever has been spent has
been mis-spent, wasted.  Bihar Assembly
was told last year that Rs. 129  crores
were earmarked for flood protection—it is
emoted
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the report of the Bihar Government— and
that has been misused by contractors
engineers and some politicians.
(Interruptions). Politicians of the ruling party
Congress (I). Naturally, they run the
Government, you have no scope there.

Sir. look at the immensity of  the problem
which is existing even today. The
Government has spent so much money. I
give you the total amount from 1951 to
1985. Rs. 1686 crores have been spent
for flood control. And -what has been the
net result? The area that is prone to
innundation even today is believed to have
increased from 25 million *hectares to 65
million hectares. In spite of spending so
much money, the innundation-prone area
has not diminished, it has increased three
times as a matter of fact.

The damage due to floods - since 1953 is
assessed at Rs. 10,000 crores. Now I would
like that the hon. Minister should also pay
attention to the long-term projecfe for
controlling flood. There is a need for a
combined plan for controlling floods as well
as supplying water to some areas. This House
may remember late Dr. K. L. Rao. He had a
grand dream and the dream was for a strategy
to counter this twin scourges, flood and
drought. In short, I want to remind the hon.
Members the content of his dream, what his
vision was of a 2000-mile canal from Ganga
in Bihar to the Capverjr in Tamil Nadu to
convey about 20 million acre feet of surptus
water flown to dry zones through a
combination of pumped and gravity channels,
making use of natural courses and existing
and proposed reservoirs and connecting
Narmada, Godavari and Krishna rivers. We-
should remember, with all respect, late Dr. K.
L. Rao, a brilliant genuis of our country. This
was conceived by Dr. K. L. Rao and what has
been the reaction of our Government? Before
that, let me also inform the House about a
report of the United Nations' team which
came to India and examined its feasibility. I
auoto;,
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A U. N. Team has declared in 1972 that
the manpower and the . technical skill for
such studies are available in India and should
'be mobilised. It added, from basic
compilation and future water needs and water
yields, it becomes evident that by the year
2000 or so a national water grid will be a
vital necessity.

This was what the U.N. team thougnt
about this project or plan which was
suggested by late Dr. K. L. Rao.

Now what hag been the reaction of the
Government at the Centre? It argued that that
the economies of this scheme is doubtful.
What was the cost? About Rs. 12,000 crores
was the estimated cost of that project. And
during this year, the total damage has been
more than Rs. 10,000 crores.

Sir, since you have limited m, time, I
would only refer to another effort that Was
made by M. N. Dastur & Co. M. N. Dastur &
Co. conceived the idea of a garland canal and
some assurance was given by the Prime
Minister of the Janata Government, Shri
Morarji Desai, I distinctly remember that the
Government would consider the feasibility of
the garland canal. I do not like to quote and it
is not necessary Tor me to quote that.

Again afer M. N. Dastur & Co.'s scheme,
there was another scheme which was made by
a Bangalore engineer who also supported the
idea of a canal scheme connecting different
rivers of India.

Now there was a question regarding
sharing of Ganga waters between India and
Bangladesh. You all remember, the Prime
Minister is on record to say that the
Bangladesh Government is not found helpful
in the matter of working out a permanent
solution of the probelm. And the Prime
Minister also said that the Government would
take a tough line. I do not know what he
really meant by "tough The". Does he want
that our army should proceed towards
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[Shri Chitta Basu]

Bangladesh frontiers? I do not think so.
Anyway, what is the tftugh line? 1 do not
know. The concept is there that there should
be another canal connecting Brahmputra and
Ganga through the Indian territory and there
should not be any necessity of involving
Bangladesh or Nepal. In this connection, the
necessity of having canals to connect the
rivers of the country is very much there
today.

THE  VICE-CHAIRMAN (SHRI
SATYA  PRAKASH MALA VIA):
You have already taken 17 minutes.

SHRI CHITTA BASU: Sir, I conclude by
saying that there have been floods in Bihar
which are due to the over-flowing of Ghagra,
Gandak or Bagmati and in order to tame these
rivers, the Nepal Government is to be
involved. Assurances were given last time that
our Government will - have bilateral talks
with the Government of Nepal and suitable
projects will be worked out. I want to know
what progress has. been made in that
direction. My second point is: What about
controlling the Brahmaputra? The
Brahmaputra River Board, has given a number
of projects. Adequate funds have not been
made available. Would the Government
consider allocation of more funds for the
implementation of the projects under the
Brahmaputra River Project and save Assam
from the sourges of flood?

Lastly I would mention to the Minister
certain flood-control measures suggested by
the Government of West Bengal and which
remain still uncleared by the Government of
India:

(1) The Subarnarekha Embankment
Schemes in the District of Midsapore.

(2) The revised East Mograhat Basin
Drainage Scheme in the District of 24-
Paraffanas.

(3) The Kunur River Embank-Scheroe in the
District of Burdwan.

Public Importance

(4) The Beel Balli Drainage Scheme in
the District of 24-Parganas.

(5) The Modified Elood Protection
Scheme for the Nabadwip area in the
District of Nadia.

(6) Re-excavation of River Bar-masia
including Sarju and Mora-Mahananda in
the District of Malda.

(7) Re-excavation of Patchancia and
Panchthubi Khal and Chandia river in the
District of Madnapore.

(8) Scheme for protection on the
r/b of river Ganga, d/s or Farakka
in  Mouza Sankopara, Paranpara,
Durgapur and Bajitpur reach in the
District of Murshidabad.

(9) The Sundarbans Delta Project Phase

1 in the District of 24-Parganas.

There are nine or ten projects for flood
control for the State of West Bengal which
have not 'yet been cleared by the Centre. If he
likes, I can give him the list and I want that the
projects should be cleared as soon as possible
so that West Bengal may not remain a victim
of the flood ravages in future.

Thank you.
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"call the attention of the Minister of
Water Resources to the devastating floods
in different parts of the country and the
steps taken by Government in this regard."
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SHRI GURUDAS DAS GUPTA: The point is
the country is under the spell of drought and
floods alternatively. For continuous three years
the country was under the spell of an un-
precedented drought and now we are in the midst
of a floods. Sometimes it also happens that a part
of the country is under and another part of the
country is under floods. According to my
understanding the reason is .almost the same.
The reason is that the Government of India do
not have any proper water management policy.
Since they do not have any water . management
policy, therefore, sometimes we are having
excess water and sometimes scarcity of water.

Secondly, the Government of India
do not have a poilicy so far as the
river control is  concerned.  Thirdly,
while  implementing or building up
dams or thinking of plans for the
control of the river, very little atten
tion is being paid to the problem of
ecology. Therefore, j can say the
Government of India do not have an
understanding of the ecological prob
lem also.

If i start with the last, i would say that
ecology is the victim because of the
Government's planlessness. Let me give the
example of Narmada project. In the Narmada
project, a forest of the size of about 30,000
square miles is going to be submerged It is
going to wither away because of the Narmada
project. The Narmada project is also going to
uproot 20 lakh people. Whatever may be the
gains accruing as a result of the project, this Is
going "to be the sure devastating effect of the.
project that the Government of India has drawn
up. Therefore, the problem we are confronted
with is the problem of a total planlessness.
There cannot be any short run or short-term
flood control. There can be short-term help to
be rendered to the flood victims. But there
cannot be any short-term plan tor flood control.
Our coun-
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try needs no help for food or medicine
or tents for the flood affected peple.
But the country needs permanent ar
rangements so that floods do not take
place Now, what is the reason for
the floods taking place? Sir, the Gov
ernment had adopted dilatory tactics.
It is suffering from indeci-

sion and indecisiveness. If I take the case
of Brahmaputra, one Of the longest rivers
and a source of tears to the people of
Assam, the 40 years * of independence
even could not be sufficient time for the
Government to embark upon a long-term
plan. If dangerous Hwang Ho river could
.be contained in China why Brahmaputra
even cannot be controlled? Therefore, it is
also a question of attitude and policy.

Let me come to the first point, water
management policy for a practical
implementation and evaluation of a water
management policy. There has to be a
concrete plan, not piecemeal one here and
there either In Narmada or Ganga or
Brahmaputra or for some other river. There
has to a totad water management policy. If
a comprehensive water management policy
is drawn up, then, not only we will have no
floods but will'- have enough water for the
cultivation of the land throughout the year
and the country can also get rid of the prob-
lem of starvation due to scarcity arising out
of the drought. Therefore, Government has
to take up a total! and comprehensive water
management plan. There have been
commissions and there had been
commissions but the recommendations of
the commissions have not been
implemented and Government may be
thinking of ap- pointing another
Commission. My point is this that we have
enough talent in the country." We have
enough talent so far as engineering, ecology
and water management are concerned. Let
there be a conference or a meeting or [ am
ready even for a committee to be set up by
the Government to draw up a
comprehensive Plan ana you must And out
funds for
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the implementation. You are spending more
funds for relief, but you don't find enough
funds for the construction of the dams.
Therefore it is a invest. ment in relief but
not investment to have a long-term plan, A,
long-term plan must be a comprehensive
plan. Regarding drawing up of a
comprehensive plan, Government must be
decisiv. Government must get rid of
indecision. Therefore, 1 plead with the
Government for taking up of on an All
India basis plan for total water management
of the country and the plan can be
implemented by phases, I don't p?ead for
the execution of the whole plan
simultaneously throughout the country.
Thers can be execution by phases but the
plan has to be started on a comprehensive
basis and I plead with the Government for
taking steps.

The Vice-Chairman  (Shri B. Satya-
narayana Reddy) ,in the Chair.

So far as Assam is concerned, there have
been floods every year. After 1950 the range
of devastation has been much more, much
greater because two successive earthquakes
one in the 19th century and another in the
middle of this century have brought about a
change, alteration in the for-mation flow and
direction of Brahma- putra. Therefore, in
Assam, Brahmaputra is taking a devastating
form. Every year something has to be done for
Assam. And if we have to do somethng for
Assam, then there is no other alternative but to
take up the plan suggested by the Brahmaputra
*Board. There haye to be multiple dams and
there have to be multiple projects and if the
multiple projects and dams are executed in a
comprehensive way, then not only the floods
can be eontrolled, not only enough water can
be fqund for irrigation but there will be
sufficient electricity not for that region only
but for eastern parts of the country also.
Therefore, I plead with the Government for a
comprehensive policy and no dilatory tactics
so far as implementation is concerned.
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Lastly, sir, I would draw .the attention of
the Minister to another aspect. There has been
a report in a number of newspapers that the
dams already constructed In many parts of
the country are defective, There has been a
report that the capacity to hold the water is
declining every year because of silt. I hope,
the Minister understands the word 'silt', AS
aresult of deposit of silt, the capacity to
Hold water is  declining in most of  the
dams that have been constructed in the
country. The reasons for it are, the plans
have not been realistic, the diversion canals
have not been built and arrangements are not
being made for the removal of silt.
Therefore, if the Goverment, along with  the
question of taking up plan for water ma-
nagement in the country as a whole does not
take corrective steps so faras the  dams
already existing proportionately  high.
Appro in  the country are concerned, there
may be rupture in the existing dams and if a
rupture takes place, the' extent of the
danger will be much greater than the volume
of the flood. Therefore, I call upon the
Minister, I draw his attention to the report
appearing in the press whether  there is a
detecl in some of the existing dams, whether
steps are being taken to clear the silt,
whether diversion canals being built and
whether enough maintenance is being
made?  Because know about DVC in
West Bengal On a number of occasions, it
is th water discharged from DVC that been
responsible for the ipundatii of a large area
around that dan, because the plan of
construction ha been defective. Lastly,
I sha' call upon  the Government to
into this report whether there is any fact,
whether it is a fact that the construction
of the dam is defers whether maintenance is
poor, whether urgent steps are  necessary to
repaii the dams and to ensure that the hold ing
capacity of water does not declin and dams
can serve the purpose for which ttiey are built.
Therefore, Sir the tears of the people
living in Brahmaputra valley have to be wipe

out and in order to wipe out the
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[Shri B. Satyanarayana Reddy]

tears, the Government need not send them plane-
load of relief materials but Government need to
give them concrete plan and investment -so that a
long term solution to the problem is found out.
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SHRI MOTURU HANUMANTHA RAO
(Andhra Pradesh): Sir, it is a serious subject.
This natural calamity hag' damage”  any
number of States
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[Shri Moturu .Hanumantha Rao]

and figures have been given by the hon.
Minister. It shows how lakhs and lakhs of
people every year are suffering due to incessant
floods a™ drought. Both floods and drought
every year occur in some places and they
happen to be the twin-troubles of our people.
This can be prevented or could have been
prevented, during the last 40 years; but it was
not tempted and so it could not be prevented and
the losses continue to be there causing
harassment to the people. Unlesg our rivers are
tamed, there is no real solution for this problem.
The point is, greater the loss, greater the delay
caused in constructing projects over the rivters,
and greater would be the loss incurred 'by the
people, and also greater difficulties to face to
undertake construction of these projects because
escalation in prices prevents the Government
and the Planning Commission to undertake
these projects. That is why, perhaps, it is going
to be an eternal problem if the Government and
our rulers continue to behave in the same
manner as they are doing now.

Take, for instance, Godavari. Many hon.
friends have sPoken already about the
Brahmaputra and the Ganges. Godavari is
playing havoc in the State of Andhra Pradesh.
It could have been a river of boon for the people
of Andhra Pradesh, but because of our failure to
undertake construction of certain projects, it has
become a river of sorrow. This is the
unfortunate situation we are facing in Andhra
Pradesh today. Hundred years ago, more than
hundred years ago, Cotton took the trouble of
exploring the means of using our water
resources. He. built one anicut on Godavari and
this continues to be Very helpful to the people
of Andhra Pradesh.

Ever since then, no other project on the
Godavrai has heen taken up. In the case of the
Polavaram project, the foundation was laid by
the then Chief Minister,  Congress (I)
Chief

[RAJYA SABHA |
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Minister, the late Shri Anjiah, in 1981. But
till day. there is no clearance for this
project. If this pro: had been cleared, if this
project had been undertaken, many
drought-pron' districts of Andhra Pradesh
could have become irrigated areas and
many-disputes between the States of
Karnataka, Andhra Pradesh, Orissa' anci
Mabharashtra could also have been avoided.
Now, the Telugu Ganga project is
considered to be in dispute. This would not
have been there because if the Polavaram
project had been undertaken, lakhs and
lakhs of acres in many districts could have
been turned into paddy-grov areas. Besides
this it could h helped Krishna, also. If a
canal had been dug between Krishna and
Godavari, it would have been very helpful
to the Telugu Ganga project and it would
have enabled the supply of drinking-water
to Hyderabad as well as to Madras. In so
many ways would have been helpful if this
had been undertaken. Now, there is objec-
tion from many States, particularly,
Karnataka, but the Centre has not been able
to solve the problem. The Centre has made
no serious efforts to solve the problem.
That is why things are being delayed
like' anything.

Therefore, Sir, I plead for immediate
clearance of the Telugu Ganga and the
Polavaram projects; in particular, the
Polavaram project. This river need not be a
river of sorrow for the people of Andhra
Pradestti but, on the contrary, it could
become a river of boon to Andhra Pradesh.

The statement mentions Andhra Pradesh,
West Bengal, Delhi and many other States,
which have been affected by floods. In the
case of Andhra Pradesh; eleven districts
have been affected. Three and a half lakh
acres of paddy-growing areas have been
washed away. About eighty people have
died, according to news- paper reports
Lakhs and lakhs of . people are rendered
homeless. This is the situation. (Time bell
rings). I will fate only one ' minute more.
The point is, if the Central team  goes
there  soon as
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I have already been pleading, it would be
very helpful because they would' be able to
give correct assessment. The experience has
been that the Central teams reach very late
and they take months to prepare an
assessment report. Even then the Centre
would not be considering the reports in
accordance with the loss incurred by the
States. They would not give necessary help.
For instance, in the last 5 years Andhra
Pradesh had been pleading for a help of Rs.
2500 crores because of loss incurred by
floods and Rs. 266 . crores were sanctioned.
I think my report is correct and if it is not,
the hon. Minister may kindly provide the
latest report, I would be grateful to him.
Even such meagre help is not coming in time
because the teams are not sent immediately
and immediate' assessment is not drawn.
That is why 1 hope 'our hon. Minister would
take this discussion seriously and attend to
the problems of the States and render them
necessary help.

[5 AUG.

THE VICE-CHAIRMAN (SHR1 B.
SATYANARAYAN REDDY) ¢ Now the
Minister for Parliamentary Affairs  will
make a statement an” then we will take up
Private Members' Business Calling Attention
will be taken up at 5.30 or at 5.00, that we
will decide later on.

ANNOUNCEMENT
REGARDINGGOVERNMENT
BUSINESS FOR THE V7EEK

COMMENCING MONDAY, THE 8TH
AUGUST, 1988

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI M. M. JACOB): With
your permission, Sir, I rise to announce
that Government Business in this House
during the week commencing Monday, the
8th August, 1988, will consist of:

(1) Discussion on the Resolution *
seeking disapproval of the Bharat
Petroleum Corporation Limited
(Determination of Conditions of
Service of Employees)  Ordinance,
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1988 and consideration and passing of the

Bharat Petroleum Corporation Limited

(Determination of Conditions of Service of

Employees) Bill, 1988, as passed by Lok

Sabha.

(2) Consideration and

of:

(a) The Delhi
(Amendment) Bill, 1988.

passing

University

(b) The Dock Workers (Regulation
of Employment) Amendment Bill, 1987.

(¢) The Merchant Shipping (Second
Amendment) Bill, 1987.

(3) Further consideration ana passing of
the Prevention of corruption Bill, 1987 as
passed by . Lok Sabha.

(4) Consideration and passing of the
following Bills as passed by Lok Sabha:

(a) The National Waterway (Sadiya-
Dhubri Stretch of the Brahmaputra River)
Bill, 1988.

(b) The Alcock Ashdown Company
Limited (Acquisition of Undertakings)
Amendment Bill. 1988.

RESOLUTION DEMANDING FOR-
MULATION OF NATIONAL POLICY
FOR HAWKERS AND VENDORS

SHRIMATI ELA RAMESH BHATT
(Nominated): Sir I move the following
Resolution;

"Having regard to the fact—

(i) that in the fast growim urban sector
there is proliferation of hawkers and vendors
in the cities because of poverty and un-
employment, and despite the useful service
they render to the society they are looked
upon as an hindrance to planned -
development of "cities both by the elite
urbanites and the town planners alike;



